1 Oral Answers

RAJYA SABHA

Thursday, the 11th  November, 1986/ 6
Agrahayana, 1908 (Saka

The House met at eleven of the clock, Mr.
Chairman in the Chair.

ORAL ANSWERS TO QUESTIONS
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[2, 7 NOV. 1986]

to Questions 2

MR. CHAIRMAN: 1 know, you take a
little time 1o come 1 Your question.

St W] q@E| . AY JiET,
war St § oqwAr #...

aT®T WA fAg ¥
w2 T AT Amaw 4 W &, ..
(=mFam) . . .

st v wmaw  fwg:  wTOEY
e O oATd A W |
MR, CHAIRMAN. Afte; all, he is

praising Mzhatma Gandhi. Why do  you
object? Now, please come to YOUT ques-
tion.
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3 Oral Answers [RAJYA SABHA] to Questions 4

MR. CHAIRMAN: Two minutes over.
(Time bell rings).

s W@ I o ar 7 wHar
agrzT F q@ar GrEar § B osw a%
ST qAT ¥ Ag W AT AT arEr
g @9 AT AMET F, IAT WA
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ArAT F F41 1 w7 & w9 FF gwma-
TA BT T ATTHFT FIE FIA A (ST
g ?

MR. CHAIRMAN: Well, that is your
opinion. Now, Mr. Minister, have anything to
say?
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SHRI BUTA SINGH; Sir, it is again an
opinion expressed by the hon. Member.
(Interruptions).

E|

SHRI K. MOHANAN; Sir, it fc not an
opinion. He has asked a specific question.
(Interruptions).

MR. CHAIRMAN: No, no. I will get the
answer for you.

SHRI BUTA SINGH: Sir, the Government
is committed to protect the We 'and property
of the People not only in Pun-job—in Punjab
it is a special task—but all over the country,
we are committed to it

that we will protect he peoples' life and
property. (Interruption).

SHRI K. MOHANAN. But you have
failed...

SHRI V. GOPALSAMY: Mr. Chairman,
Sir, while I appreciate very much the ever
vigilant efforts of the Government to give
maximum security to our WIPs by getting
these bullet-proof jackets, may I know from
the hon. Minister whether the Government
will try t, get bulletproof pants also? If so, I
would like to know whether the bullet-proof
pants ,,d the bullet-proof jackets which they
are already going to purchase, will be covered
by khadi cloth or polyester cloth.

SHR1 K. MOHANAN: Bullet-proof hel-
mets also.

SHRI P. CHIDAMBARAM: Sir, the hon.
Member, with great respect to him, has not
read the answer. These bulletproof jackets are
being got ready for police personnel
deployed on high-risk duties knd not for
WIPs.

SHRI V. GOPALSAMY; The U. P.
Government has asked for WIPs.

MR. CHAIRMAN: The thrust of the
question is not whether you will provide
bullet-proof jackets only but whether you will
also provide bullet-proof pants.

SHRI K. MOHANAN: And helmets also.

SHRI P. CHIDAMBARAM; 1 sincerely
hope that hon. Members are not ridiculing the
idea...

SHRI V. GOPALSAMY: I am not ridi-
culing. 1 am very serious in my question.

SHRI RAHV GANDHI. - Sir, if I may
interrupt, I -appreciate very much the worries
of the hon. Member and I will definitely ask
the Home Ministry to get bullet-proof pants
made for the hon. Member.

SHRI K. MOHANAN: It % not necessary
for Mr. Gopalsamy. It is necessary for you.
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SHRI ATAL BIHARI VAJPAYEE;
What will he do with pants, without a jacket?

SHRI1 RAJIV GANDHI; It may preserve
his chastity.

SHRI GHULAM RASOOL MATTO:
But who who take care of his head?

MR. CHAIRMAN; Mr. Bir Bhadra Pratap
Singh.

SHRI BIR BHADRA  PRATAP
SINGH: Mr. chairman, Sir, the magnitude
of the problem could not be minimised,
and we. must not look to Punjab only. A
situation has arisen in the Tami region
whic'n is a miniature Punjab. Since parti
tion up till now, Rai Sikhs have settled in
the Tarai region and have taken it over.
Now reports come that a lot of terrorists
are hiding themselves in the Tarai region.
I can assure you that even after Mrs.
Gandhi's assassination, except in Kanpur,
there was complete calm and quiet m U. P.
and rehabilitation work was also done
very well in Kanpur. Therefore, under
those circumstances, may I know from the
hon. Minister—the situation is not so
light; certain conditions are there ...................

MR. CHAIRMAN; Question please.

SHRI BIR BHADRA  PRATAP
SINGH; We have to be vigilant. Therefore, I
would like to ask the hon. Minister; will he
take more precautions and keep more
vigilance so that no fight between Sikhs 'and
Hindus may take Place in that region?

MR. CHAIRMAN: Yes, he will always te
vigilant. Mr. Gurupadaswamy.

SHR1I M. S. GURUPADASWAMY: I
would like to know whether any rough
assessment has been made in regard to the
requirements for these bullet-proof jackets in
the country as a whole 'and whether
information has been secured by the Centre
from various State Governments.

SHRI P. CHIDAMBARAM- We have,
Sir.

SHRI P. BABUL REDDY: Sir, I certainly
appreciate that the security of the

[27 NOV. 1986]

to Questions 6

State should b, given top priority, but there
must be an attempt to give as much
information as possible, steering clear of
security. What is the security involved.

MR. CHAIRMAN; No, no...

SHRI P. BABUL REDDY: Please permit
my question.

MR. CHAIRMAN: All right. Put the
question now.

SHRI p. BABUL REDDY; About the cost
involved, the answer given is that it depends
upon the size of the jacket, etc. If he cannot
say about the average size, can he tell us the
minimum and the maximum of the price? Is
any security
involved in the price? I am questioning that.
Whether it is one thousand rupees
or ten thousand rupees, is the security of the
state involved in that?

MR. CHAIRMAN: You have not read the
question. Please read part (b) of the question,
which says:

"If so, what is the number of bulletproof
jackets for which permission has been
sought 'and the amount of foreign
exchange likely to be paid for each
jacket?"

Sy the supplementary is not relevant.

SHRI P. BABUL REDDY: Sir, yon please
read the answer.

MR. CHAIRMAN: Please read the answer
(Interruptions). Please read the answer.

SHRI NIRMAL CHATTERJEE: Why
can't the Minister give the answer?

MR. CHAIRMAN: I will read the answer.
The amount of foreign exchange likely to be
paid for these jackets depends on various
factors. The answer is relevant.

SHRI P. BABUL REDDY; You are
there to project us. Kindly permit me to speak
for half a minute.

MR. CHAIRMAN: Half a minute per-
mitted.

SHRI P. BABUL REDDY; The answer is
that the price of these jackets de-
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pends upon their size. I am asking the average
|price.

MR, CHAIRMAN: You are one of

the responsible Members. I am very careful in
reading the papers. Before i come, I read the
questions and the answers. It is clearly stated
that "the amount of Foreign Exchange likely t,
be paid for each jacket would vary according
to its size, quality and other specifications.
The question is about the 'amount of foreign
exchange involved in this. The question has
been put jn that way.

SHRI P. BABUL REDDY; The answer is
for each jacket.

MR. CHAIRMAN: No. No. My decision
is final.

st waqoem w0 swfa
"ged, Wdt Wged q gaar wE
fF ugrwtae Fr @9 grr | SEEr
TTET ¥ oFF W= fewr gm0
I HAT AFRA B qAT BT OF
FUT fF BT wEEES B ONETHE
g4 §T 9T FA0 FN AT &, W=
s @7

SHRI P. CHIDAMBARAM: As I said,

the amount of foreign exchange will depend
upon “e size, quality and offiier
specifications. We have just called for
tenders. We are examining the quotations. At
this stage, it would not be possible for me to
give the amount of foreign exchange that
would be involved.

MR. CHAIRMAN: Mr. Motiram Patel. If
the Members  repeat the question, I will go
on to the next question.

SHRI VITHALBHAI MOTIRAM PATEL:
Mr. Chairman, Sir, may I know from the hon.
Minister whether any inquiry has ; been made
to find out jf the bullet-proof jackets can be
made in India?

SHRI P. CHIDAMBARAM; We have
examined this question. The material required
for making such jackets is no t available in
India.

SARDAR JAGJIT SINGH AURORA: Sir,
I would like to know whether suffi

[RAJYA SABHA]

to Questions 8

cient consideration has been given to the fact
that good training may obviate tiie need f°r so
many jackets. My suggestion is that
considering the number involved, we should
try to produce them in the country.

SHRI P CHIDAMBARAM: 1 agree with
the suggestion. We shall certainly try to do.

SHRI SATYA PAL MALIK; *

MR. CHAIRMAN: Irrelevant. Not relevant.
The question is disallowed Mr. Jagesh Desai.
(Interruptions). When the Chair is on its legs,
every Member must sit down. I have said that
the question is disallowed. All these things are
unnecessary. You did not hear me. What am 1
to do? That question has been disallowed by
me. Mr. Jagesh Desai. That will not igo on
record. (Interruptions).

SHR1 ATAL BIHARI VAJPAYEE: Sir,
what about the ‘allegations made in his
question? (Interruptions).

MR. CHAIRMAN; It will not go on
record. Now, Mr. Jagesh Desai.

SHRI ATAL BIHARI VAJPAYEE; AH
right.

SHRI JAGESH DESALI: Sir, the honourable
Minister just now said that in public interest
he would not disclose the number of jackets to
be given to the States. Secondly, he also says
that the size and other things are not known
and so, they are not able to give the details of
the amount of foreign exchange involved. My
point is that once you give the amount of
foreign exchange, whatever may be the figure,
you can arrive at the number of jackets to be
imported and, therefore, I would like to know
whether, when you disclose the amount of
foreign exchange involved and you do not
disclose the number of jackets, it would e in
public interest, Iy it in public interest to
disclose the amount of foreign exchange
involved?

MR. CHAIRMAN: You need not support
the Minister. Now, tSie next Question.
Question No. 342. Mr. ram Awadesh Singh.

Not recorded, as ordered by the Chair



